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2 26.3.93 Mr.Petnaik,sr.Supéfintendent of Post Offices is present.

I have heard Mr.P.K.Mishra,learned counsel for the petitioner and
Mr,2shok Mishra, learned Standing Counsek. I have alsé heard
Mr.Patnaik,the Senior Superintendent of Post Offices. There
a@ppeéars to be no merit in the prayer which stands dismissed. ’

I have no objection if the Superintendent of Post Offices
gives @n employment to the petitioner as a substitute whenever
occasion arises.

Mr.Mishra told me that there is a vacancy in Dagarpara |
:Post Office and Prajatantra Post Office. In case applications 1

have not been invited €alling for names from the Employment EXCh?;

ange &me to f£ill up fhe post, applications be invited::a}l :

1

lcandidates including the case of the petitioner (provided that

he applies) be considered:; after suitabilitygis adjudged, the

|

person found to be suitable may be appointed. Thus original * '
dpplication is accordingly disposed of, |
1

: Send a copy of this order to the Sr.Superintendent of

Post Offices and a copy of this order be made available to the

-

counsel for both sigdes. 9- Q/y
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